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provision for imposition of such t\n-
a. exists if and, States may legislate 
on the subject quartering of addi-
tional police forCe under section 15 
of the Police Act should be under-
taken. 

(5) Minorities should be ade-
quately represented in Police torce, 
including the intelligence set-up; 

(6) Some units of the armed police 
in the State shoulcl be constituted 
with a much larger composition of 
minority communities SCs and STa 
far dealing with serious communal 
and caste situations. 

(7) A Special Cell should 1;e 
established in the Spceial Branch at 
each state headquarters for watch-
ing and monitoring all aspects of 
the communal situation; 

(8) Speedy rehabilitation of vic-
tims of communal violence ~ o l  
be ensured. 

(9) A close watch on communal 
press should be kept and prompt and 
effective action taken against infla-
natory writings under section 193 
A.I.P.C. 

ProITamme Evaluation Orl&Dlsatioa 

447. SHRI BHEEKHABHAI: Will 
the Minister ot PLANNING be pleas-
ed to state: 

<a> whether Proeramme Rvaluatioa. 
Oreanisation is essentially a field 
or.anisation; 

(b) if so, whether Government have 
framed any guidelines, maintaining 
a roster .. etc. for transferr!ng its 
various cadre omcers to and from 
headquarters and the field units; 

(c) whether Government have been 
receiving requests of transfers (inclu-
ding mutual transfers) on the grounds 
of etDciency in work and local dialects 
spoken; etc; 

(d) if so, what action Government 
have taken in the matter; and 

(e) if GovellUDeDt have not fratJMcl 
any .w,deUnes in thli reaam, 18 1t 
proposed to frame such guldeUnei lD 
near future? 

THE MINISTb 01' PLANNING 
(SHRI S. B. CHAVAN): <a> Yes, Sir. 

<b) to (e). Instead of guideliet. a 
folder containing information, relating 
to, each offtcers stay at difteren"t Beld 
offices, and other details, Is being 
maintained. Transfer requests when 
received are examined on the basis of 
merit as well as administrative re-
quirements. 
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449. SHRI R. P. GAEKWAD: wID 
the PRIME MINISTER be pleased to 
state: 

(a) whether it is a fact tbat Libya 
has sougbt India's assistance in settiDC 
up a Nuclear Reactor in that country; 
and 

(b) if so, the c:!etails thereof? 

THE MINISTER OF STATE IN 'nIB 
DEPARTMENTS OF SCIENCE AND_ 
TECHNOLOGY, ELECTRONICS AND I 
ENVIRONMENT (SHRI C. P. N. 
SINGH): (a) No, Sir. 

(b) Does not arise. 

Lack of Export Market for Coho 

450. SHRIMATI SUSEELA GOPA-
LAN: Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether Government are aware 
of the fact that due to lack of export 
market in the traditional external 
market for coir-industry resulting In 
huge accummulation of stock of c.oir 
yarn and products the State Govern-
ment ot Kerala, to meet the situation 
have a1readr spent Rs. 4.5 crore for 
distress pur4hase; and 

(b) what steps have been ~a en 10 
meet the situation? 

THE MINISTER OF INDUSTRY 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): (a) and (b). Gov-
ernment is aware that there bas been 
S ~ accummulation of stocks of coir 
yarn and coir goods owing to fall In 
exports during the year 1980-81. The 
Coir Board and the 'Government have 
taken the following measures to im-
prove the in-take of coir and coir 
products both within the country and 
abroad: 

(i) For improving the in~raal 

movement, availability of wagons b .. 
been ensured. 

(U) Vario\.ls Ministries in the Cell-
tral Government have been reqUelW 




